Annexure-7

Naine of the Corporate Debtor: VIKAS WSP LIMITED ; Date of G vt of CIRP: 02,02,2022; Listason :

List of operational creditors [Government dues)

il Details of claimant Date of Claim recalved — Detalls of Claims Admitted e ”osq_ﬂ_““”ﬂ Amountof any mutual duas, |  Amountofclaim under Amount of claim not e
. of of vof E
Departmant Government Date of recelpt |Amount Claimed admittad Nature of claim Whether related party? ciz s that may be set off Verification admitted 5
Commissioner 2
ilofInaome Tax: 15-02-2022 GOVT. DUES Ha /A N/A WA ”me““_uﬂ; foanrechad
HISAR GOVT. OF INDIA 1925551469 1,92,55,51,469 ] 0
2 16082761 STATUTORY DUES NO N/A N/A
EPFO JODPUR | GOVT. OF INDIA 11-02-2022 92866993 27563287 25162474 24078471
2| SOST RANGE: 497966 GOVT. DUES No N N/A NfA
33 GOVT. OF INDIA 14-02-2022| 90058152 e 4 i i 89550185 0
4 GOVT, OF 9760777 STATUTORY DUES NO N/A N/A N/A
ES| JODHPUR _ |RAJASTHAN 16-02-2022| 15224089 5483322 o
JODHPUR VIDYUT
5| VITRAN NIGAM  |GOVT, OF. GOVT. DUES NQ N/A N/A M/A
LTS, RAJASTHAN 03-03-2022 488153 488153 0| 0
2124208866 1952381126 NO /A 27563287, 0 120185982 24078471
Note : List of creditors is subject to revision/further verification on subsequent receipt of further information/ details/records

INSOLVENCY
PROFESSIONAL




